- Cantral Administrative Tribunal
Principal Bsnch, MNsw Dslhi,

0A-2584/96

Mew Delhi this the 24th day of January: 1997°

Hon 'ble Smt, Llakshmi Swaminathan, Mamber (J)
Hon'ble Sh, S, P, Biswas, Member (A)

Shri Gaurav Saini,

S/o Shri H,8, Saini,

R/o @-4-2, Police Flats,

Police Station fModsl Toun,

081hi-9, evo0e Applicant

(through Shri R, P, fggarwal, advocats)

versus
Bl - The Secrstary,
: ' Staff Selection Commission,

Block Np,12, C,G, @ Complex, ,‘
lodi Road, New Dalhi-3, seses Respondent.

(through Shri N,S, Mehta - None present)

ROER (RAL)
by Hon'ble Smt, lakshmi Swaminathan, Member (A}

< , ) . Shri R.P. Aggarwal, learned counssl for the applicant
submi ts that the relief prayed for in this application has
been granted tb the'applicant by the respondents. In view
thereof, the learned counsel seeks permission &b withdraw
this application. Permission is granted. The 07 is

accordingly disposed of as withdrawn. No order as to costs.
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